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LOK SABHA
Monday, July 3, 1967/Asadha 12, 1889

(Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mz, SrzAxxR in the Chair )
ORAL ANBWERS TO QUESTIONS

Kathmanfu-Lhasa Eoad

(a) whether the Kaithmandu-Lhasa
Road has been recently opened for
vehicular traffic bestween Tibet and
Nepal; -

(b) whether Government are aware
the anti-Indian

(b) Anti-Indian =etivity by China is
carried out throughout the
Nepal being only ona such area. The
opening of the road camnet possibly
add to the extent of Chinese anti-

Chinese would appear to be willing
to g0 to any leng'hs of barbarity and
uncivilised behaviour.

(c) In so far as anti-Indian activie

the attention of His Majesty's Govern-
ment of Nepal to the numerous viola-
tions of diplomatic norms of behaviour
by the Embassy of China in that
country.

port where the Chinese Ambassador
came and shouted anti-Indian slogans?
How is it thnt‘lhell.inhtrrl{nﬂ
aware of this fact and does not my
that anti-Indian acti on the
increase?

L
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89a7 Orsl Anmewers ASADHA13, 98¢ (SAKA)

o vyw Ofrt ¥ oo ot w6 8 vy
coofy Wit W e g oy
o1 Qut Cowree § fx t, gw wfe o
o wrorw { St ¥, agew ¥ ook
fiwveowmdmw Yl §
§ wie, onf & v stk fpgem &
e 39 forgw as { fe aggeqe
¥ wwT ST & wor ST gy §)
& amwprr e g e war amefie sy o
¥ e @ewre ¥ oty wnf o b
O sty & fewrs TwT T X
folr, wroww « % ¥ fok ot v §
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{ Yo fad AR ww ¥ avs s ot
femyqug: Svegwinfiww
ot vl gw wwr e, fipgeamy W
aut & Tl ¥ § vw o7 At A @
¥ W fpgey @ wow T vt o
werw § oy § fu Ooft wrenw & fawrs
g Ot ¥ faw wXQw  yww i
o, frifrus amidy | o1 oy w
ok gue woer ot ot & foar war
{? it fean wer § oY vt e
wiven # ¥ ot fawre
L

M C. Chigha; Thare is.no
sughuwitieh sbowt 3 delwasive paet. .

Oral Answers $on8

We have no defensive pact with any
country.

ot wyy Fomd : s o oY e
wT g fow 7 wrw aw ot o1 ¥ wrn
R Ry o At ?

oft oy fond : oY wr o oW
tfemlt w67 egetarmly sgowd
Ut Rk qurar e W aeft e
WA w gne Anw dtcent §
wrak Twd o § fo oy faw s
wwiy wfm w3 ? afc 9 W qow A
Y wg wg ¥ 1 I i Trerern e
Y @ @R | R AE ST SeTemT

T rwy sreed § | & wowr wgee



8929 Oral Answers JULY 8, 1087

§ & wr v agy o7 1§ gurr da
TgReT A Aqrw Wi a=i ¥ w@wd -
t?

ot vaw fagr® vl wq @
W g XN N xawad fe gaes fear
garfr?

ot go ®o wWHMWI : gH FANT 1WA
¥ fa¥ darz &1 € i arrin

is no proposal of any defensive pact
with any country. But if the House
feels, we will certainly give a thought

oft wrew fagrlt wreddt « sreow wg T,
war gg 8w TfY § fx wrzqaty & gar
w§ av fax @ifdr 3 o™ ¥ fasg
mt aNg, } WA sET-gar ars
ok ¥ @i gy §—<vrHAY wia
dadr sy tfe s ¥ fmin s

¥t qg @« A% § fe faa Nfaad A
wrea & fasg w1347 g€ uf qewady
fwar, § 1Y xa ogs ¥ famiq ¥
w gy 1 war g aw ¢ fs aqrwara
T fadmva w1 saxfay wma dae
ot wrowry & Wfat ) wier fait
wrdafeg AT § 1 W W@ aOIT
Aqre & JUIR L2 § U7 oy K@ Wy
% wrt oy Jarer oY fow o &7

ot gtwew oy : W ag AT s
aft § fw Fawr Wifsi & fomidwar &
qé fegr, § qys TMA WMRW BT Q
g A, afew ) awar § e T agww
st g

ot e g vl : W

STSTTH wY aTOE ¥ xu Ay w o
waray § 2

Oral Answers 8930

off gwem fag @ tw aw ok
& W7 ¥ gy wral wred) §, O qefey
wrst ¥ wdt g 1 @ wwaw ¢ fo fam
avit X fentedar & ard foar, 3 ¥ &
Tga ¥ N } g, AT q¥F TN w7 WN
wTR ¥ g an fafmom & daw
% ¥a A AN g@rR fada fmar wie
I ey favare fgerar fe @ g8
wifww # fis wirar ¥ fwesr w1
ferezar 1 ) ag aft € fw @l
feQmga % e 7N ¥ femgw
T ET AT W AT FW A AQH
wearT T sor famrar § At gEanfac
famr R Y1 T ¥ ta femmrmar
fe @ gaat #qd siwer s R E
X wrkRT Tar A O 1

ot feqfe fewr : somw e,
wSHTE ¥ WU 104 TedAbieT §
W1 3A TG FISAL T TR W 104
femiizy 1 wiowiy & ¥R ¥w
Y e qA1 §, 39 9L 27 T A mfyar
A FRA F 1 TR ¥ W Ao A
g0 9t fasaa & ar <hx W Wy
&1 g ag st wwar wifgy s daa
oot ¥ ok fesfaq aoa o §4
g7 qg ara A of T & AT wfyg fw
fogfra & figwr & grvw Win
tafamm wife I 1 W WY
wta g3 g7 fear q1 1 gt ddfew
ad AN W% wfesdf e w
ade i w wa foavedr afr §14
waty Wt & 7 45 gk §r g W
agrer ¥ ardT e 1 & =A@ qg S
g § e wawr T gr Wit ¥ g
& fag w1 srdargr s oft

Shrl Burendra Pal Bingh: As fhe

hon. Minister said earller....

oft fqfa femr: & & og T
sum At ¥ gor §, s ader & afte
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oft fiqfy fowr ;R eyt Fe
AT ¥ warT ¥w § W Iw F avie
T wigar 3 yriw arew 38 gk )
wys w7 frrtey i orar @ & o v
wgr g e g W o wrd wx 43
gT kT goen ¥ g wowTe e
st st €y

ot gt Ty ¢ wrft gowT
¥ fg Aarr W TR wrer 9FaT
TRy gy § g # gy W<
ww¥ §?

off vew fgr el :  wewm
e, wie Afay fe aadd wges s
wy X & oy vy X § e Aore g
o, o % Wiy §

@t wy fi: froge Qe w T &
Y W Wi w7

ot gt foy : KX wyr g s
wgt a¥ e ¥ gowr §7 guw §,
gy a3 &) dwar g@an

The Prime Minisier and Minister of
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oft ofit Ty :spelver walt ofte firke
st QY g Wy ¥ WT WT A gy
o Q@ & ¢ A qF T A R
& ot wgrea ¥ qrk Fewrar g
fis g Ty % oy ST & franey &
e g wg worrg O O e o Y
wt wz fed'w dwe @ Wfew Gl
WE g ersya farar | & g
e wrgr § fe T e A awt
& wfy ot wyfew ur sware fiemr
t 3@ & 91w @ wow wiw fom §
VT JH & STO ATl TGS W A
wf wrere ¥ iy Wt wzfes et
fearf ot &)
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8933 Oral Anawers ABADHA 12 1889 (SAKA)

The Minisier of Sinte in the Minks-
try of Defence (Shri B. R. Bhagai):
(a) to (c). A statement giving the

Table of

:
8
F

(1) Emergency Commussion
Courses 1-4 {(June-October,
1983}.

{ii) Permanent Commussion
Courses at the National
Academy—21-18 (January,
1950—July, 1962).

(ii1) Permanent Commiasion

tary Academy—32-33
ary-July, 1982)

(b) The analyms revealed that a

(¢) The other significant findings
are:!

(1) Urban candidates bave on the

Orel Asawers 8936

o wy fd : vew e
forfae wemw & wfft s § Ao
qeay & we fir W quoldt wftwe
wwwe § g wn Srveh T v ¥
at § o'z oy forr ot fide ww o
Wi wfows eyw s e T R O
&1 afee txw T B SRR
wreew ¥ o § 1 & & T WAt
i vy el sy WY vy v v
& fe aore % o frferht oo
WITwFaw A gt
v ww s § g ey anw
TR o W # wgy w7 fis e
A ¥ garcadt wftwr wrfeae faedk
ey i avat AT ft WOy W ey
1w guT A 9T dwr v e
forr oY X wrw fiwar oo & ot ¥ WY
dvege fafocdt egw & o gu § ot
Fo% wf & § v wg Wt gew wffy
woinfer ot warew frar 3 o pwfing
o g wehtere wrfiwet o fireren
wogtwa?

uft ®e o Wy : wrore w art @t
o qrefie awer o wgr qw F A ®
AW ovE QY ww wpw ot 1w
W gt ol fe I W qafg
frerwr wr qr £ fe I wwwT Wit
W g T Tw ol ¥ ok § ag o
X el F o R N § oY g o Wt
v it ¥ fedw v § . . (wwem)
witfe xu dw ¥ gvw o O qewen o
wie et fifeirer & st & g
o darewt {1

oft oy vk : wsawr we, Yo
yeo v oy § fie gw  sive quoddr
whwr awed & ot # gy v e
W wre v § ewieg e
R-Perrwr ariar Wy o oI 000
Wffouy whwwe wiapd € v
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et Frgfer & wre, feree 1 & Wy
600 wwSTT WY AYwTt it ok & W@
o O v @ Wt WY X
ar @k g ey quey § o & seer
g f fr gada) e wrfeasy
¥ A wry feqr § g M EFT wTw
¥ g @ g ¢ e o
s gm ) I B T © T
M N T IT K A FEAT A
wie #2 fad & wvy wry feae w6 ?

dtgo o vy : g F L #
N qfrcar A ¥ PrgART AR W
oY Afr § o *7 ware frar § €A
war feqr §1 99 & sy W aw

W g S 1 g

Shri 8. M. Banerjee;: May [ know
whe her it 1s a fact that out of 6,000
emergency comnussioned officers, only
400 have been offered alternative jobs
and many have been offered rever-
10n, that is, they have been asked
to revert back from the officers’ posts
to thewr former posts, that 15, Other
Ranks? May 1 know whether this
has been brought to the potice of the
hon. Miruster and whether he will go
tnto the other question arid see that
every officer is absorbed in posts of
equivalent ca:egories and not in Other
Ranks?

Shri B, E. Bhagat: This guestion
relates to the analysis conducted by
the Research and Development orga-
nisation. ‘The hon. Member is asking
for details about how many have been
retrenched, how many have been
reverted and so on. All these details
have been given to the House on &
number of occasions.

o wy fien? : Y, oA T
¥ €7 Tvw e fewre aff gur i

Shri §. M. Bamerjee: 1 bave 8 sub-
mussion to make, The main question
no doubt relates to the analysis of
tocial and cther The

JULY 3, 1907

Oral Answers  B8gg

question put by Shri Madhu Limaye
is whether this i3 one of the ressons
why their services were terminated
8o, my question does arise out of the
main question, and, therefors, the hon,
Manister should reply to it.

d:r.mzmmnm

o sl WOty ; wsw W,
TF qTE a% IR FNwT  wwect
e &7 w1 o o § o gud
F.T HTHIT ¥ W & farwrraor Frwer g
% 30 arihe ¥ gware O agw O
faxrer wqr @ fo ot # qomAe
FHIWT ¥ g 5T o7 ¥ v il
Nt wa grERT NI § W, ™
ot & wyrk ¥ WY we (war, dw o
3T aF Jar O & ¢F AW w0 @@
Fra At Nt % el v ahx
FF ¥ o Aifr ¥ womdt § o wr

t’

ot wo Yo Waw : A AT ¥} Ak
o ) N Prm arh @ ) wy
FEEA & g Y avw § dwr vy
qg® W & wrr oy # aw © g
gfega ¥ v fog fem mr Wix
W ; AN aKay witww & wisacw
sfew @ @ g & awbre
wirar wfag wg fez qrd a7 QY
i Se @ oot it = &
qF w9 fiew ¥ gt & wr oft &
T 35~4 0 Yrwy gy s &
AHET A qRiTE ey § fagfee ol
g Ay W A oY g o) vy § fe
forr ot vt W Y ot Ag YW
a gl ag ¥ { i gw W wd §)
Ty & girer wwer

Shri B. M. Bansrjes: 1 rise on
point of order. A similar
practically has been asked by
George Ternandes, and the

lyg.
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Minister has answered that. He sald
only those people who were in the
age group of 88 or so have been kept.
‘When I put the question he said this
Question does not arise out of this.

Mr. Speaker; Your objection is to
his not answering Your question?
Anyway you got the answer. You

can treat this as answer to your ques-
tion.

Shrl 8. M. Banerjee: I am happy he
has answered this question, but I am
unheppy bLe has not answered my
question, He should have answered
that question.

Shri Narendra Singh Mablda: These
army personne] gre well tralned per-
sons. May I know from the Minister
whether, on their re irement, they
have been recommended for public
sector jobs or private sector jobs?

A number of

both private sector and public sector
Jobs,

wht fedvae wewe: @g A ®wWT
W gt faaor Tar 7 § IW F @A
g e 2pd ® 17 Qi wiew #
gy ww wg § wgd ® N
arr §1 a1 QTHTC TR AT FT FTA
w2 FF 2grir A & ot wfies ¥ afas
wrrxg ¥ ur gv !

Mo Qe wm: gN wa §
fuy wugwm P ) faafa frewat
& W & aY s s i & W s
Wi« IX ¥ fag AT o WK
Loc iy (14 1 d

Shrl Umanath: In the findings it is
given that most of the emergency
commissioned officers come from the
middle income and Jower income

Oral Anewers ASADEA 13, 1889 (SAKA)

Oral Answers 8940

only 400 have got employment, 1,000
are remaining unemployed. This
poses a real risk of many of them,
those who have not yet got employ-
ment, approaching foreign embassies
out of desperation for the purpose of
employment. I would ke to know
from the Government what objection
they have got to the proposal to stop
the retrenchment and ag and when
alternative employment iz found by
the Government, to that extent re-
trenchment be effected. I would like
to know what specific objection there
is to this proposal

The Minister of Defence (Shri

Swaran Singh): Il does not conduce to
efficlency and sense of discipline to
carty in the army those who have to
go. In such matiers it is in the inter.
ests of those who have to go as well
as In the interesty of the army that
they should know that they are going
st a partisular time.

oft wy Formd : ywr s
gEztee R g 7

Shri Swarra Singh: Let ys not for-
get that these officers who were re-
cruited were recruited specifically for
emergency, and they knew they were
not Joming this ag a permanent career.
It is Quite common in all countries
that at the time of emergency such
officers are recruited. In fact, o large
number of hon. members participating

l
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Formation of Fress Council

3041

+
*S$7¢. Shei Sidbmbwar Prasad:
Shri Ram Kishan Gupta:
Shri Jyotirmoy Besu:

Will the Minister of Information
and Brendcasting be pleased to state:

(a) whether it is a fact that Gov-
ernment have evolved a new formula
to resolve the difference over che for-
mation of the Press Council;

(b) if g0, the main features of the
new formula, and

(¢) when the New Council will be
set up?

The Deputy Minister in the Mials-
try of Informsiion and DBroandcasting
(Shrissati Nandini Satpathy): (3) No,
Sir. The formoation of the Press
Counctl under Section 4 of the Prem
Council Act, 19008, is mainly the con-
cern of the Selection Committes con-
sisting of the Chief Justice of India,
the Chairman of the Press Council
and a nominee of the President of the
Indisn Union,

(b) Does not arise

{c) The Council with ita full com-
plement of members was set up on
November 16, 1888 and the tenure js

An Nom. Member: Question No. 89
may also be taken up along with this.

Mr. Spesker: Yes
Prems Counall

+ .
*399. Shri Madha Kimays:
shri Sidhishwar Pramd:
Shel Jyoliraeoy Basu:

Will the Minister of Infermation
and Sreaficasting be pleased to slate:

(a) whether there are serious diffe-
rences between Government and the
Chief of Indian Federation of Work-
ing Journalists on the new formula on
the Prass Council;

JULY 3, 1087

Oral Answers So42
(b) if so, the besic differences; and
(c) the gieps taken to rescive them?

the Federation of Working Journalists
are however continued in a non-offi-
cial way. Officially Governméent can-
not help much.

{b) and (c). Do not arise.

jowning this Council?

Shrimati Nandind Satpmthy: Out of
20 names submitted by the federation
of working journalists four persons
were nominsted to the Press Council
Before they were nominated, the
Preas Council had got their consent in
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Will the Prime Minister be pleased
1o state:

(a) whether the Administrative Re-

{c) £ not, the reasons therefor?

The Depaty Minlsler (Dr. Sarojini
Makishl): (a) No, Sir.

(b) and (c)

ABADHA 13, 1889 (SAKA)

ot sy forwr : et Fordt sperror st oft
arTeY are B wifgd, wiife Qe
fewrit &, fafrfte & saw oo

try of Industria] development. Is
this also another secular mix-up? And
when ig it going to end?

Shrimsali Indira Gandhi: I think the
hon. Member ig full of good ideas and
suggestions, He may meei the mem-
bers of the Administrative Reforms
Comunrrissions,

Shxi A. Srocdhuram: In view of the
fact that there 15 a gurplus of minis-
ters and also in view of the fact that
there is a Minister without portfolio
who hag no definite responsibilitiee,
will the Government creat & ministry
of science and technology snd put it
under the Minister without portfolio
20 ag to provide him with empleymaent?

. +-8ir, T have not received any reply
to my question.

Mr. Speaker: It is a very useful sug-
gestion and the Government is very
thankful for it.

Shri P. Viewambharan: In anawer
to another question put previously, it
was sald that the Minister without
Portfolio iy assigned duties which the



B804S Oral Answery
Prims Ministar thinks #t to assign
May I know from the Prime Minister
whether she has assigned any duties
to him and, if so, whltmthe duties
u:ignudtohlmtmnw?

Shrimatj Indirg Gandhi: Some duties
have been assigned, Just now because
the foog situation is difficult, I had
asked him on my behalf to go and
visit gome of the States. He has
visited Bihar. He is also visiting other
States Unfortunately in between he
was rather unwell, (Interruptions).
But he is shortly again going to re-
sume his duties

oft v fay :  wsaw ey,
O XTI g8 o aaay v faf
TR WA gor IEAYE W TET AW
e A EE F T AT ¥
fedty arw gl ? <@ w7 Q% w0
wt fafagia ¢w faog & f=s vt
trwfadga ® e & =7 AR
qur fadq S ¥ ?  afex@ w1 W=

MW NN W
wy fr ga & fad feasegdoa 7

Shrimat] Indira Gandhi: This sug-
gestion hag been made to the Adminis-
trative Reformg Commussion. Actually
it js part of the report made by the
Study Team to the Adminisirative Re-
forms Commission, Thig hag not come
to Government yet.

Shri 8. B, Damani: So far as the
recommengations made by the Ad-
ministrative Reforms Commission are
concerned, may I know who has been
made responsible for examining them
and implementing them?

Shrimati Indira Gandhl: The study
teams’ recommendations wlil] be ex-
amined by the Administrative Re-
forms Commission first before they
come to Government

B few
mwmdawnlmyutm
Research and Cultura] Affairs, which
was done sway with later on May 1

JULY 3, 1007

Oval Ansvers 8945

know from the Prime Minister whe-
ther, in view of the increasing need
for self-reliance and import substitu-
tion in thig country on the ong hand
and serious complaints about the work-
ing of the CSIR including the griev-
anceg gf the scientisty who are em-
ployed there on the other, ghe per-
sonally or her Cabinet hag gaven any
thought to this matter of reconstitut-
ing this important ministry specifically
for looking after scientific research
and technology, {rrespective of whe-
ther thig particular recommendation is
acceplted or not?

Shrimati Indira Gandhi: Govern.
ment is placing very great importance
on scientific grientation in ity work-
ing, and specifically to the question
of application of science to industry.
We have not considered forming a
special Ministry because we are await-
ing the report of the Administrative
Reforms Commission

Shrl Viswanathan: Wil the Gov-
ernment gssure the House that a]l the
recommendations of the ARC will be
accepted ang implemented?

Shrimatj Indira Gandhi: How can
we? They will eertainly be given the
most serious consideration,

Shri Hem Barua: Since political
turncoalism 15 a most vitlating our
democracy—you find that the same
man who was at 9.30 A.M. in one party
15 at 230 M. in another party and
at 430 ».M. back in his original party;
that has happened in India today,
(Interruption) political turncoatism,
whatever it might be—may I know
whether the hon. Prime Minister has

mission? If she hag not got
gestions from them, iy ghe to
mlwamhmﬂthhmd
political turncoatistn that
our democracy at present?

Shrimatf Indirs Gandhi: I agree
the hon. Member and I do not
prove of this kind of thing.
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Use of Atomis Weapong in Vietnam

Wmthelﬂnkterummm
be pleased to state:

(2) whether Government have any
information regarding the proposeq use
of atomic weapong by US.A, in Viet-
nam; and

(b) the steps Government propose
to take in this regard?

mnmtymhmum
of External Aflairs (8bri Surendra
Pal Singh): (a) No, Sir

(b) Doey not arise.

8hyi Umanath: During the last elec-
tiong In the Uniteq States Mr. Gold-
water had been repeatedly making a
demand on the other candidate—now,
President Johnson—that he ghould
accept the position that he will use
atomic weapons in Viet Nam, this de-
mand has not the
President, President Yohnson, during
the elections, which means the ques-
tion of the use of atomic weapons in
Viet Nam is still an open question

Mr. Speaker: This is the Question
Hour, Mr, Umanath, What hay that
got to do now?

at no time has any officia]l in the
United States either in the Govern-
ment or [n the a ever
said that they had any intention of
using atomic weapons in Viet Nam.
I mean there may be private persons,
and some people in the press—ag you
know there are doves and hawks
in the United States, and gome hawks
4re very extreme hawlks—-but official-
ly, thet has never been said, at least
1o my knowledge, that they will ever
use atomic weapons in Viet Nam,

Shri Umanath: Recent press reporta
say that a Uniteg States submarine
with atomic warheady 1s moving about
in the waters near Viet Nam, and one
of them wisiteq Japan and so on, I
want to know whether this question
will be taken up by our Chairman of
the Control Commission, that the
movement of the submarine near about
those waterg poses a treat not only
to Viet Nam but alsy to the South
East Aman peoples I woulg like to
know whether this question will be
taken up by our Government, as the
Chairman of the Contro] Commission.

Shri M. C. Chagla: Suo moty, it ean-
not be taken up unless it ig referred
to by someone else. The FPolaris
submarine fitted with nuclear warheads
are on the seas They are out on tha
seas, but that does not mean that they
are intended to be used against Viet
Nam.



tances may [ know whether the For-
egn Mainuster or his Munustry have
noted what has been in the
Washington Post about the use of ato-
e weaPong 1n Viet Nam somatime
in the first week of March, 1987

Bhri M. C Chagia: 1 am gorry, I do
not at the moment recall what wase
published 1n the Washington Post of
the first of March, 1967

Shri Chintamanj Panigrahi: 15 the
hon Minuster gware that attemptg are
being made to start a total war in
Viet Nam by the United States and
that their Defence Secretary, Mr
McNamara 1g visitmg North Viet Nam
for the purpose® Did the hon Minis-
ter get any information about thiws
when he paid a visit {0 the United
States?

Shri M. C. Chaglia: Total war does
not mean atomic war The question we
are desling with 1a whether we have
any information about the use of ato-
mic weapons agiinst Viet Nam 1
would regret the escalation of yar in
Viet Nam and 1 have said so. But the
question 18 specifically directed to the
use

Chairman of the Control Commission
has sent any report to thiy Govern-

ment regarding this aspect of
matter?

Shei M. C. Chagia: No report has

13 published in the Washington Post?

Shri E. V. Nayanar: May I know
whether India as Chairman of the
Commussion i3 aware that America s

and patriotic fightery of North Viet-
nam when even Hitler was not #0
crue] as to use poison gas in the con-
centration camps® If so, have they as
Chairman ©f the Commission, pro-
tested to the United Stateg Govern-
ment aganst the use of these things
in Viet Nam?

Shri M. C. Chagia: The House should
realise the Lmted function of the
Commission under the Geneva Agree-
ment The Commission consists of
three members of which Indig iy the
Charman

Shri Ranga: Is ;t functionng?
Shri M C Chagia: Yes, 1t

;
;

FEf EE
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Shry M. O. Chagia: First of all, it
do#; not really arise out of this; we
are with Vietnam, Secondly.
I did not quite follow the force of the
sentence, “Come what may, China
having exploded a hydrogen bomb, the
United States will never use atomic
weapons”.

Shry D. C, Sharma: Has the US
President made any statement to the
effect that they will not haye recourse
to atomic warfare in that region?

Bhry M. C. Chagla: I do not think
any statement hay been made in the
United States with regard to what
would happen if China were to use
the hydrogen bomb against any coun-
try .

Shrl Swell; In view of the US Pre-
sidential  electiony that are coming
next year, ;8 it a fact that the United
States Government, particularly Presl-
dent Johnson, is rather in a hurry to
bring the war in Vietnam to a con-
clusion snd the possibility of more
drastic measures being used against
North Vietnam including the use of
atomic weapons cannot be ruled out?
Does the Government have informa-
tion about it?

Shei M. C. Chagla: T do not think
it will be right for us te discuss the
domestic policies of a foreign country

Shri Pilo Mody: Are you thinking
of putting up a candidater

Mr. Speaker; In America?

Shri Amrit Nahata: Does the Gov-
ernment sxpect to be informed if and
when the Unitad States decides to
attack Vietnam with an atom bomb
and what could be the attitude of the
Government of India if and when the
United States does attack Vietnam
with atom bomba?

Shet M. C. Chagla: The very words
used by the hon Member, namely,
“if and when”, show that the question
is entirely hypothetical
1109 {Al) LS-2.
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Dr. Sushila Nayar: Does the Gov-
ernment have any information on the
Teported preparations for chemical and
bacteriological warfare by gseveral
nations?

8hri M, O. Chagia; No, Sir; Gov-
ernment hag no information.

st wowrw v Wt ¢ Y
v ¥ o s f f femame
# mfw e B wrifag w0

gfr & woFd ey ¥ o e
firar w1 fs wyt Yordwas gferw ok
THY AT ¥W AT ®Y 6T BN AT
W wrEw A IS §?

Shri M. C. Chagia: The guestion
does not arise at this stage because
the war is going on and there are no
signs of any gsettlement at present.
Our poliecy 15 quite clear. After the
conflict has ceased the world body will
consider as to what steps should be
taken to have permanent peace in
Vietnam

Shri Jagannath Rao Joshi: When
there was a suggestion made by our
President, you ought to haye taken
it up.

Black-Marketing by Newspapers

FS
*878. Bhri Jyotirmoy Basu:
Shri Bhagaban Das:
Shri Umanath:
Shri B. K, Modak:
8hri C. K. Chakrapaal:

Will the Minister of Information
and Broadcasting be plessed to state:

(2) how many casey of blatkmarket.
ing of newsprint have been reported
against newspapers during the last five
years;

(b) how many of them are from
Calcutta;

(c) the papers 30 Involved and the
details thereof;

(d) In how many eases quotas have
been cancelled; Bnd
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(e) whether any newspaper in Cal-
cutta was found using newsprint for
printing leaflets for a foreign Govern-
ment?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Bhrimati Nandini Satpathy): (a) Al-
legationg of blackmarketing in news-
print were received in respect of 127
newspaperg during the last five years.

(b) Bix.

(c) A statement 1s laid on the Table
of the House [Placed in Library. See
No. LT-874/67 ]

{(d) In the case of gne newspaper,
the Chief Controlier of Imports and
Exports hay debarred the publisher
from getting further liccnces for news-
print for two years for breaches of
the Import Trade Contro] Regulations
In the remamning cases, the newsprint
quota was adjusted on the basjs of
the accepted circulation

(e) No, Bir.

Shri Jyotirmoy Basu: May I know
whether Government had received
complaints about blackmarketing
agrinst Jansevak run by Shri Atulya
Ghosh 1n Calcutta; if so, whether the
Government hag obtaineg the electri-
city bill of the printing department
and tried to analyse the use of news-
print 1p eonjunction with the electricity
current that has been consumed?

Shrimatl Nandini Satpathy: There
was a complaint received agmnst
Jansevak, not about blackmarketing
but about exageerated report of circu-
Jation The Circulation Team went
mto it In the statement that has been
laid on the Table of the House it is
mentioned that the newsprint quota
has been reduced.

8hri Jyotirmoy Basu: What was the
purpose of the newspaper in showing
exaggerated circulation and what steps
have been taken by Government

against Shri Atulya Ghosh's paper
Jonsevak?

JULY 3, 1967
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An hon, Member: The quota has
been reduced.

Shrimatl Nandini Satpathy: It ig not
only Jangevak but there are many
other papers who hive shown exagge-
rated figure of circulation, When &
complaint 15 received the Circulation
Team goes into it and only after that
some action is taken

Shri Jyotirmey Basu: The Jansevak
has been left alone; no specific action
has been taken . (Interrup-
tion).

Mr. Speaker: Order; order. She said
that g team went there gnd as a result

of the report submitteq by the team,
the guota haz been reduced

Shri P. Venkatasubbalah: On the
basis of the report that has been given
by the Minister, ;t is found that the
misuse of newsprint is confined only
to Calcutta May 1 know whether
there is any reason behind this?

Shrimatj Nandinl Satpathy: No, Sir
It 15 not confined to Calcutta alone. As
I have already said, 127 complaints
were received and these related to
different pa~tg of the country.

Y ww feord : wat A & oW wE
fe€ 127 gaar & fass o
gt & 1 & s g g fw e
IAN WEATTATE ¥ G WA gfsadeew
w Wt waraw ¢ fagf Bt wwarc
w717 § W7 SF A g@or oy
amy § ? war v a7 ¥1 w frerge
faet & ? wifs 7 waad w1 g
wivale famen § faer wet & aic @Y
Y gam YT i § T @
. (wqwery) & wrrerdy
TR 1 & oy ¥ fien w) wowar
B! AW O e &

Shrimati Nandisl Sstpathy: I do pot
have the {nformation with me now.

ot wy feo : WX I ARG
@t o€ § 1+ ¥O sywear wr AW §



Bgss  Oral Anewers  ABADHA 3, 1089 (SAKA)

% wx gwa Wi SAOT AA) o
o X 7 foy 8 1 ww WAt agug
syt ¥ i ot fwzdr 2y fwelt, 7%
ATAWTL 61 A R

Shrimat] Nandini 8atpathy: The
name of this paper is not mentioned

in the Hist. We do not have any in-
formation about it now,

o wy fewd: gEer oer 4o
wifgd 1

Mr. Speaker: She has not got the
information.

oft woger Wit T : TN X 0%
srm fx (weigg Inew qT 'z
fage ot feaifwar oz id) fawga
vz of gware, & a? wivfr g fy
I ®F T MARCE CEOAT A |
w1 nadnT gy S g fe vager W
fagr 3.2 w1 TRiaw - T trar
TT UT 4B his THGA ST ST TAE
faars €. ga<¢a Aa=s 35 =
I & AF T AT & WAAT Y
sl & Wayd &3 4 caiaigyd |
» W ke S N8 US 5 Al
& u"tril ot »l oS ‘J—il
C sy & er o i o5l
W~ e 2y L-‘L“‘:"' Yo
N YL LI S QT R
Jald Pal € 3 4 e pae
SRl A P gyl a WS
PRempy &mdke Syf MR S o
P e dd Y &S
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cent of the newsprint quota is ad-
justed in one year when it i3 possible
for the pewspaper to run. It is pot gur
policy to kill any newspaper.

Bhri Jyotirmoy Basu: It is a clear-cut
case of black marketing; Government
is protecting them. Thig is a very se-
1ous matter,

Mr. Speaker: Order; order, I have
not called hiny; he cannot get up like
this.

Shri Serhiyan: The statement given
by the Minister shows that it is gene-
rally the small newspapers where
quotag have been reduced. I want to
know whether the Government is mak-
ing a distinction between the small
newspapers and the big newspapers
and that, whenever an ivestigation iz
made, it is only the small newspapers
that are caught and the big newspapers
are allowed to go scot-free.

Shrimati Nandinj Saitpathy: That is
not a fact. Actually, the circulation
team, in the norma] course, goes into
the small as well as the big news-
papers.

off 3w wu Wt : § 2% o wen
# i T 127 frwrad Tt §,
T feady ywa ofaa gl &

Shrimati Nandinl Satpathy:
a course of five years, 127 complaints
were received, It is given in the ¥e-
port of the Registrar of Newspapers
every year, which is 1aid on the Table
of the House.

Shri S. 5. Kotharl: Such misuse of
newsprint bringg a bag reputation
the Indian Press. Doeg ths Presms
sociation have any machinery for
ing with such complaints—I
voluntary machinery of the Presms
sociation—and if so, what action
it taken in the matter?

Shrimati Nandini
have already said, the
Team i attached with the office of
Registrar of Newspapers and they
into these complaints.

:
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Shri S, S. Kothari: I was
about the Presg Association...

asking

Mr. Speaker: The Question Hour is
over,

SHORT NOTICE QUESTIONS

Surchage on Freight Rates

SNQ 21. Shri Geo e Fernandes:
Shri Madgu Limaye:
Dr. Ram 'Manohar Lohia:
Shri Cukar Lal Berwa;

Will the Minister of Transport and
sShipping be pleased to state:

(a) whether the U.S. and other
- Western Shipping Lines have levied
a surcharge on freight rates in view
of the West Asian crisis;

(b) if so, the surcharge levied and
how will it affect the Indian imports
ang exports;

(e) the steps taken to have the sur-
charge withdrawn; and

(d) whether the Indian shipping
lines have also 1ev1ed a similar sur-
charge?

The Minister of Transport ang Ship-
ping (Dr. V. K. R. V. Rao): (a) to (d)
A statement giving the requisite jn-
formation is laid on the Table of the
House,
LT-875/67].

mmamﬁﬁﬁﬁr Grafzﬁ 1961 &
1966 TF & af= mrerl ¥ gfwar & =g
faeti & v § o &o WIT swLmaT
1 FEAr FHfi T 6 Had F 16
RITAT OF W2 AZM4T, ¥T % ATA
# g+ fagrad & wora 30
| EraEr BT A3 | uG AT R &
HANTAT F aTg HIT-E HIA AT 573
Wl A3 AT | oF RE-AE AT 17l
RrEE ¥ 25 BT TH AF0 F T
ST FEfdi 5 OF @a H OgHIT
s aTd AT fAata sAraTTH 100 WIAET

JULY 3, 1967

[Placed in Library. See No.
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hZ-<C agW &1 & wi f5ar g 8
q7g T8, ¥ 9d( TZRY XD
ESIETIE AL ¢ 3

Dr. V. K. R. V. Rao: As far as 1966
is concerned, my information does not
show any jncrease in the rates,

=t W GFAEIR: 961 T 1966
AF H TR TAN H AT {oF F A
6 BT Y 16 KiAd T@AT W9,
wiEn FUT &9 & qFA7Y § 30 WIGET
SZral T | =

Mr. Speaker: Order, order, He may
ask this in his second question.

Dr. V. K. R. V. Rao: I shall cer@inly, .
try my best to answer the question to
the extent I am able to do. We are
net at al} happy over this constant in- 14
crease ip freights. But I am told that
normally every two yearsthe-shipping =
conferences do increase the rates in
order to make up for the rising ope-
rational costs, rising wages, ete, ete.
A far as our own particular case is
concerned, in March this year, the con-
ferences announced an increase of 10
per cent in the freight. We jmn ely
protested and objected to t
We zaid that we 1d 1i
a delegation, if -
th‘;g rate, buﬁ
10 per cen e in
as a result of the
we hacL on a mmﬁ:er of eom

cases to 3-1]2, in some cases to 5
cent and in some cases-to 7-1|2 per
cent, so that the average rate became
about 7-112 per cent instead of 10 per
cent. Even then we were not satisfied;
wa wanted to question the whole busi-
negg of 10 per cent rise in the freight,
Those rates are still pending; those
rates have not come into force. In the
the West Asian ecrisis
came. T believe, the hon.  Member
wants to know the relation between
the West Asian crisis and the rise in
freight rates. T am talking of liner
traffic because liner traffic is where
the rates are imposed ag a result of

i

¥
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conferences. The rate from the United
States to India hay gone up by 25 per
cent (Interruptions). I was trying to
answer the question asked by Mr.
Fernandes. May I go on with my ans-
wery

Mr. Speaker: The hon. Minister need
not 'ook to the hon Members for per-
mussion He should look towards me

Ehr D, C. Sharma: We have lost the
tfrend of his answe;

Mr. Speaker: Shri D, C. Sharma
should resume his seat In the mud-
dle of the answer, he should not get
up and begin shouting Like this

If the answers are likely to be long,
the hon Mimnwter should have laid
a statement on the Table of the House
I am sayng this to hum for futuie
guldance

off wy foew : A4 wg@a oY
SRTE ¥ W T

wo T woige wifgm : wsmw
qew@, WY g W oqF 07§ i«
WA RLIA Lk G Y

Dr. V. K. R. V Rao: The American
charge on exports to India hag been
raised by 25 per cent, and on exports
from India to America by 20 per cent
On the India-UK line it has been rais-
ed by 17} per cent We have object.
ed to these rises i1n raies, we have
protested and all the commercial or-
ganizations and shippers' eouncils have
also protested, and we have asked
that these rates should not come into
force and we wou'd like to send a
delegation to discuss these things with
them,

« i wei wordy : wae s,
WY qgw wvr w1 e A faen §
i1 qy quT o7 Fv TF 107 T W o™
¢ fy srlrer aYt 3o ¥ o g
wofadt & v fegam & e

Oral Answers 8960

e sqwga Wi fear o oo g
g3, ..

Pr. V. K. R. V. RBao: 1 have been
asked three questions, and I have al-
teady rephed to the first.

Ay for the second question, it is
irue that after devaluation we felt
that there would be no further in-
crease in freight rates, but devalua-
tion gives them an advantage only in
so far ag the expenses of these foreign
lines in India are concerned, that is,
wheie they buy supples in India, pay
charges at Indian ports and so on, and
that comes to round about 5 per cent
or 30 Therefore, devalustion by it-
self s not a suffictent argument for
us to say that there should be no rise
in freight rates.

Thirdly, the rise 13 taking  place
because of the increase in costs and
in wages all over the world. Bug I
must tell the hon. Member that e
do not accept these rises and we pre
protesting against them.

Shri Vasudevan Nair: What 1= the
usc? He has protested so many times.

Dr V. K. E. V. Rao: ] am afraid that
thig does not app'y only to freight
rates; this applies to many things. We
cannot go to war on these matters. We
have got to protest. But the sugges-
tion made by the hon. Member
whether we ghould take it up at the
UN trade conference will be given
consideration in cese we find that we

do not in our discussions.
wordw : W T @
wager ¥ are drkequwe s aownd

g ¥ e A gy @ ak
dre Ta gATEfeY AW wIEE wrE
Zu ¥ ¥Xavir o wix ¥ oy fewiw
W 4t @t for Setea T g0
wenw g Wik ot Is¥ aw Il
gfx w1 wrw fear R, o W Teee
Y6 S & @, @ Wgw g S
feeft sy Gear & W, farwt o Al
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§ F0 3, T WA W G, Wi
fad fgger & &g go we 6%
WHUST 1 J@ar weiaw gy awa
baif A4 18 (8 4

Dr. V. K. BR. V. Rao: ] think there 15
some misunderstanding on the mat-
ter. The rise in freight rates 1s not
only for India the rise in freight rates
Is for all exports and imporis from
the American coast to countries in ta¢
Indian Ocean and in the Pacific and
sumularly for exports from these arcas,
#0, the rise 12 not only for India sc-
condly

o ww vy : 53} qre
I¥ WIGFT + Y97 q§ w9 |

Shri Vasudevan Nair: We must hate
the backboame for it

ot o fwd : g agry, A6
RS WY XA A R §

“The West Asian crisis has also
pushed up the demand for tramp
vessels in the world charter mar-
ket”

¥u wgre & f§ s fafya a0
$ waed ¥ SwmA W 93+ ¥ % (v
st g1 | ¥ tafan Sev W
aesreARfra g dagaaar e
g fr 5@ =391 1 fawre v F Q@
F W & g T TIRR WA AL
wely wgw ¥ v @ § Ay AgRA
o¥ |y W19 Q3 Wt ¥@q v W 29
xGw §, A a9 T Waaw Neww
T W% APTY &, %1 A% [y €y
3 @ § W wa QT s £ IO
115 wiawa rx agr= #Y ary oy ok &
w1 @ F A 3 QT ST qfeaay
g AM AFiarwar
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Dr. V. K. R. V. Rae; I oertamnly
agree with the hon member that we
should make every attempt to expand
our shipping fiset. We have set a
certain target, and for the bulk of
the additionsl tonnage we want to
acquire bulk carriers and tankers, to
which the hon member made a refe-
rence We want the necessary funds
to be given to us in order to see that
the programme 1s implemented Re-
garding the other question, there 1s no
doubt that the West Asia crisis has
brought atsut a much steeper rise in
rates as far as the tramps and char-
ters are conccrned The figures 1 gave
earlier refer to mers ‘The rise is
any where from 25 to 60 per cent as
far as charter i1s concerned, that 1=
for importing foodgrains, ferlilisers
and so on As regards the Russian
line, there is a proposal for a 33 per
cent rise in the lhiner traffic on our
trade with Soviet Unlon and East
European countries, and as regards
otl kerosone and so on, there is &
proposal for 1 think, something like
100 to 117 per cent rise The Minis-
try of Petroleum and Chemicals aore
already negotiating with the organisa-
twons responsible

Sbhri Hem Barua: Again, he is pass-
g on the baby Thig has become
history

Dr V. K. R. V. Rso: I am afraid, as
far a5 this 15 concerned, unless we
have enough of our own ships and
tankers, we have got to negotiate,
there 33 no escape from it

oft wy forr  writFes ofie gfentt
0w frrar wgr <d & g & & fradt

W am ?

Mr. Speaker: No, please Dr Lohia

o tm wiyge Wi : wwEw
e ot #Et W X warw fe
aaforr ¥ o) wgree agt and § 3w I
25 @y vt agt & o wprs wikfowr
o § w 7T 20 SEyr B WY QUST
Tgwe oy wawr ww fir o sl
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wt arany § ¥ i gefe awar st
o o gur amw fawdt ik ¥ @
it % oz vy § 99 T AW W
e wgrar omar W W oAy ¥
E AR AT § IS WEHT X AE
Win €ire wF wiT 3@ ¥ e W9 CE
xg 17 35 wrar § 5 w@r OF AgAY
w5rx TR oA} fagdt €arwr v, ST A
atar & 9 ¥ 1t o, ) HT Ty
YR W (N ¥ 20 FOY ¥ ITT WA
it § Afst garey @z wr N FWHD
fror g ag 20 OT T WY IN @
§Y 20 FAF ¥ XA TA7 AIE N
w71 98 wAa wfgg fe aeadt fraw
¥ vt ¥ WY varey farr ¥ wA QY
wt § ? qafaq g7 & qeAt w7 Har
APIT AT F I L)

Dr. V. K. E. V. Rgo: I am sure the
hon. member does not expect me 1o
answer the guestion on the compara-
tive honesties of different persons, rut
as far as the first question is concern-
ed, the 25 per cent rise in freight
rates, as | told the House already, we
do not accept it, we are fighting
against it We are also trying to sce
if this would be inclusive of the 10
per cent freight rise which was svg-
gested some time ago. We also huve
taken the view that the rise in freight
rates asked for by the US ‘inos is not
Teasonable and is higher, for example,
than the rise in freight rates imposed
on the UK-India lines. All these are
going to matters of discussion, and
are hoping that we will be able
to bring down the rates. I must also
i I understood him aright, the
the guestion, not the

the hon. member. Ag far as the rise
is concerned, when the 10 per cent
was 1mrozed, we requested them o
discriminate between various com-
modities and reduce the rates for com-
modities in which we were particular-
ly interested from the export point
of view; and to the extent that this
Weis Asia surcharge cum the old
surcharge of 10 per cent remains, we
will again negotiate with them and
try 1o see that concessions are extend-
ed of a differential character on the
different types of commodities that
are exported.

oft wy fermd : T w1 S A
faear 1 sra=ar AT Ferfpr S dwE Wi
FmFi s (N wE AN oY
JaFT AT g1 Wt ?

Dr. V. K. R. V. Ras: 1 am sorry 1 did
not understand the question. I

thought the question was about the
comparative. . .

TMe T wAgT wifgar: 3 ¥A¥
T W FR LN § 20 FQE AR ¥
aIT T AR A o ww ¥
20 FIF N I ¥ A 20 FT F
stgre oy | ag S A wr A
vt o, Y s sy few SO W
| ?

Mr. Speaker: This is sbout the rates.
How does that arise?

o UM wET Wifgat : ww weuw
wgrew, @ ¥ @ oW wi ) wsaw
AT, AW T WIT & w7 gy
gt aa ws ww A wiy o gufag oy
W WY & et ¥ wrew o g ?

My, Speaker: That is entirely diffe-
rent question.

wo wm wehye wifig: Tu¥ fiear

QO ftaser ) .. . (wewww)
oW w7 A AN 91 i oy Rfew
et}
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Mr, Speaker: There Is no need for

anybody to save him

Dr, V. K. R. V. Ba: I think there 15
some slght misunderstanding. It 1
not that Jayanti with Rs 2 crores or
the Shipping Corporation with Rs. 20
crores was able to get a’} the ships
As the hon. Member (s fully aware
all these have been acquured on the
basis of deferred payments There 1
absolutely no difference betwetn the
ratey at which ships were acquired by
the Jayanti or the Shipping Corpora-
tion of Indita As regards the other
question, about having our own s'up-
ping, 1 sgree with the hon Member
that we have got to build or acquire
many more ships than are being built
today.

Shri Indrajit Gupta: I would like to
know whether the hon Minister made
any assessment of the fares, in case
his representation and objections are
of no avail, what 15 his assessment of
the additional expenditure in foreign
exchange and by what amount would
the export-import bill go up as @
result of this surcharge?

Dr. V. K. R. V. Bao: [ have got
some rough figureg here 1 think on
our liner traffic the increase will be
about Rs 145 crores per year and as
regards chartered traffic, say, for food
and fert: isers and so on, it may go
up by about Rs 22 crores The raise
in freight will be quite substantial

Bhri Vasudevan Nalr: In view of the
fact that the Minister although very
belatedly has come to the conclusion
that the only way out Is to have our
own national shipping industry, 1
should like to know from hum whether
he realises that his own Government
was respomwible for the tardy and
slow development of national shipping
industry and the virtual sabotage on
the second shipbwlding ward at
Cochin, Does he realise that we are
going to spend Rs 140 crores

Mr. Speaker: How does that arise
now® (Interruptions). We are going
astray This is only sbout the US
shipping lines and tha surcharge, we
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started with surcharge lsvied by
foreign compan:c# and then we went
into the Jayamtt and then we are

going to the Cochin shipyard At this
rate I do not know where we will

ultimately land ourselves (Inter-
ruptions )
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Dr V. K. R. V Eao, About the first
part of the quéstion I would rather
wait to see what happens before com
mitung myself a8 to what we can do
further Regurding the second ques-
tion, gecond port of the question,
our third Plan target 13 to increask
the total tonnage of Indian shipping
from 17 million tons to three million
tons (Interrupthon)

Shri Kanwar Lal Gupia. What about
the second part of the quutnon"

Mr. Speaker: Unfortunately, the
questions have gbsolutely no relevance
to the main question at a'l I do not
know what cip be done It is an
unfortunate thing, we are talking
about rates, bus other things Like In-
ciease 1n rates, and g0 on, come in—
third Plan target and fourth Flan
target 1 cannot take any objection
if Minusters wwwer those q
Sometimes, they say they want notice
and all that
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Shr{ Umanath: My qQuestion is,
whether it j» & fact that the Ausiralian
and the United Kingdom rates have
been fixed at 376 per cent omly for
the same reason of the closure of the
Suez Canal, as agamnst 20 to 25 per
cent that 15 charged to us. 1 would
like to know whether this differencia-
tion 1n charges, between 3.75 ptr
cent and 20 to 25 per cent, 18 not only
diseriminatory but also it 1s directed
against manly the Asian nations, and
if so, what 15 the reaction of the
Government,

Dr. V. K. R. V. Ra0: It 15 174 per
cent for the United Kingdom Line and
10 per cent to Austraha Not 3} per
cent, the hon Member has the
figures shghtly inaccurate there The
difference between the two rates s
due to a number of valid reasons One
15 the distance differential The
second is, the inability of the custo-
mary cheap bunkers at Aden, where-
as the far eastern service retains the
customary cheap bunkers at Singapore
Then, the total freight income in the
far east 13 higher than the total
freight income to India This 15 2
percentage of a larger total

ghri 8. 8. Kothari: Like income-tax
surcharges, these Ireight surcharges
ultimately tend to become part of the
freight itse)ll When the West Asian
crisis is over, would the hon. Minister
see, or has he received any assurance,
that this surcharge would be with-
drawn and not become a part of the
freight itself?

Dr. V. K. B. V, Rag: I can catego-
rically say that the war surcharge
cannot become a part of the normal
freight.

Shri Piloo Mody: Is the Government
the Soviet TUnion are
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point that the additional distance
caused by the diversion in the case of
the Soviet Union—that 18, Odessa to
Bombay—the number of extra days
caused by the closure of the Suez
Canal 15 23, as against 13 i.e: a rise of
177 per cent, In the case of the Unit-
ed Kingdom lines the extra day; are
14, a3 against the original 18 In the
case of the United States, il is 9 as
against 21

Shri Piloo Mody: What about North
Korea?

Mr. Speaker: Order order

WRITTEN ANSWERS TO QUES-
TIONS

Gurkha recruiled for U, K. in Indle

872. Bbri Bharda Naad:

Shri Bharat Singh Chauhan:
Shri Ranjit Biagh:

Will the Minister of External Affairs
be pleased to state:

(a) whether any steps have been
taken by Government to stop recruit-

ment of Gurkhag in India for the
British Army, and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of External Affairs (Shri Surenfim
Pal Sisgh): (a) and (b). Ino reply tw
Unstarred Questiom No. 63 on 2ind
May 1967 the Hon'ble Members in this
House were informed that there are g0
Britzsh recruiting campg within Indis
to recruit Gurkhas,

Contraet for manafacture of AVRO-
8.

-nymmm:
Skl Mzdha Limaye:

Shri 8. M. Baaarjes:
QGeargs Fernandes;
Wil' the Minister of Defemce e

pleased to siate:

(a) whether it is a fact that contract
for the manufacture of Avro-148 wal
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signed with a British firm even before
that firm hag designed the awrcraft;

(b) whether it was & fact that this
aircraft was supposed to meet the
requirements of Indian Air Force and
Indian Airlines Corporation:

(¢) whether this aiwrcraft, produced
at the Kanpur factory, failed to meet
the requirements of the Indian Air
Force except for the limited purpose
of training;

(d) whether it is g fact that this
aireraft was thrust on the Indian Awr-
lines Corporation although it  was
less economical to operate than o'her
more efficient aircraft;

(e) whether it 13 a fact that the
original price estimate of the aircraft
at Rs, 21 lakhs has now been raised
to 40 lakhs; and

{f) the amount spent on design-fee
and on the substitutes that the Indian
Air Force propose o obimmn or produrce
for this Avro-748 which has not cum
upto the requirements?

The Minister of State in the Minis-
try of Defence (Shri B, R, Bhag:f):
{(a) Yes, Sir. Avro-T48 was under
development when the licence agree-
ment was concluded in July 1958 but
provision was made in the liceace
agreement for guarantee of perfor-
mance.

(b) This aircraft met the require-
ments of the Indian Air Force and
was accordingly selected for manufac-
ture in India. Tt was expected that
it would a'so meet the requirements
of the Indian Alr-lines Corporation in
due course.

(c) The Alr Force requirements
were modifled in 1962, and the 11S-748
(as it wag redesignated) fell short of
the revised Air Force requirements.
IAF have so far placed orders for
the following versions of Avro-748:—

(i) Passenger/Executive/VIP.
(ii) Navigator Trainer
(1) Signaller Trainer
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LAF. are considering the adoption of

HS-748 for thelr Pilot trainibig and
conversion.
(d) No, 8Sir. The operat cost of

HS-748 compares favourably with
other aircraft in the same class.

(e) The estimated cost of Rs. 21
lakhs wag worked out in 1859 for the
basic aircraft without special*fittings
and optional equipment The aircraft
under manufacture in HAL is an im-
proved version, and a number of spe-
cial fittings and optional equipment
have been prescribed for ser